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Representation  For  Curbing 

Unreasonable Profits by Mill Owners 

4559. SHRI PRAGADA KOTAIAH: Will 
the Minister of TEXTILES by pleased to 
state : 

(a) whether any representation has been 
received by the Ministry of Textiles seeking 
assistance of the MRTP Commission to put an 
end to the excessive and exhorbitant profit 
being made by mills and middlemen on cotton 
yam used by  handloom weavers;  and 

(b) if so. the action taken or proposed to 
be taken thereon? 

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI G. 
VENKAT SWAMY) : (a) A representation 
dated 15 May 1993 has been received from 
Shri Pragada Kotaiah, Member of Parliament 
requesting the Ministry of Textiles to send the 
information relating to yam prices to the 
Monopolies and Restrictive Trade Practices 
(MRTP)  Commission. 

(b) On the basis of the request made in the 
representation and a letter received from 
MRTP Commission, point-wise reply 
containing information on a number of issuing 
including policy matter on yarn supplv and Hs 
prices has been furnished to MRTP 
Commission. 

 
 


